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raising a discussion on the Export on the 
suicide of Dr. Joseph. I think that that -Should 
be taken up and I hope that the Minister of 
Parlimentary Affairs will kindly accommodate 
us. It is a vital subject, agitating public mind. 

SHRI SATYA NARAYAN SINHA: There 
are many motions pending. I had promised 
one motion every week. We shall examine it 
if necessary. 

SHRI BHUPESH GUPTA: But what about 
that motion on the Report of the Pay 
Commission? The other House has been 
discussing it for four days. I think that we 
should be given ample time to discuss it. It 
should not be treated as a minor subject; it is a 
vast subject. 

SHRI SATYA NARAYAN SINHA: I have 
got a little time. I have suggested 21/2 hours. If 
the House will agree to it, I have no objection. 

SHRI BHUPESH GUPTA: Today was non-
official day. This was taken away by the 
Govex-nment unilaterally. 

SHRI SATYA NARAYAN SINHA: I seek 
the indulgence of the hon. Member. There 
also I had suggested it and had announced that 
it was for 21/2 hours. Under the rules, 21/2  
hours is the maximum time, but if the House 
is agreeable to extend the time, the House will 
do it and I do not stand in the way. 

SHRI BHUPESH GUPTA: Generally, on 
Fridays we have non-official business. But in 
this session I find that this day has been 
suddenly taken away. I do not think that it is a 
very right practice. We can sit on Saturday, if 
you like. But the practice of keeping this as 
Private Members' Day in the interests of all 
Members for Resolutions, Motions, Bills and 
so on should not be curtailed in this manner. 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA) : You will agree that this matter may 
be decided    by 

the Chairman. He will decide as to when the 
discussion will take place and for how long. 

SHRI BHUPESH GUPTA: No, Sir. As far as 
parliamentary affairs are concerned, we can 
certainly ask the Minister of Parliamentary 
Affairs to take it up with the Chairman and see 
that Government Business is so arranged that 
it does not encroach upon whatever little 
opportunity the Private Members have got. 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA) : The hon. Minister of Parliamentary 
Affairs has just stated that he will have no ob-
jection to the discussion and that if the House 
wants to have it for more than 21/2  hours, he 
will not stand in the way. 

SHRI BHUPESH GUPTA: He has said it, 
but about the Private Members' Day, we have 
to say this because my hon. friend is here, and 
my hon. friend, as you know, Sir, is always 
smiling and lovable, and in this matter he will 
accommodate us. The point that I am making 
is that the few Private Members' Days which 
we have got should not be taken away like 
this; Government Business: should not be 
arranged like this. 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA): These matters will receive the 
attention of the Chairman. 

The House stands adjourned till 2-15 P.M. 
The House then adjourned for 

lunch at five minutes past one of the 
clock. 

The House reassembled after lunch at 
quarter past two of the clock, THE VICE-
CHAIRMAN (PANDIT S. S. N. TANKHA)   in the 
Chair. 

MOTION   OF   THANKS   ON   PRESI-
DENT'S ADDRESS—continued 

SHRI AKBAR ALI KHAN: Mr.. Vice-
Chairman, Sir, when we rose for lunch, I was 
referring to some of the 

• 
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observations made by Raja Jaswant Singh of 
the Democratic Front. Well, Sir, this is not the 
first time that he has spoken in that tone; it has 
been more or less a practice with him to 
condemn our foreign policy on grounds 
which—if I may be permitted to say so—are 
extremely trifling and do not at all have any 
bearing on the present conditions of the world. 
Sir, I feel he belongs to a period when per-
sonal duels used to decide the fate of the 
country. He belongs to a martial race; I have 
nothing to fight with him. In my own way I 
have some regard for these martial people but 
it is not right on his part to say that simply 
because we could not declare war against 
Portugal, because we could not declare war 
against Pakistan and because we could not 
declare war against China our foreign policy 
has failed. I would like to tell my friend that 
these are not the days of duels, or of brave 
people like him fighting with a sword. Now 
the tactics of warfare have tremendously 
changed. There are the terrific weapons, the 
rockets, the atom bombs, and what not. 
Besides that, the world is closely knit together 
that any war between two big countries is 
bound to have its repercussions on the whole 
world political situation, and is likely to be 
turned into a world war. So I would like my 
friend to appreciate the changed conditions, 
and if he has really a genuine desire to 
appreciate them, I would very much 
recommend to him to go outside India—I 
hope my friends will convey this to him—not 
only to Asian and African countries but also to 
Europe and America, and see there what the 
stature of India is. And why is it so high? It is 
because of the policy that we have adopted, of 
non-alignment, and that is why, as I said, Sir, 
in their statements to the Members of 
Parliament here, which were made by Mr. 
Eisenhower, the great President of a great 
country, recently, and by Mr. Khrushchev, the 
great Prime Minister of a great country, 
yesterday, they have paid tributes to the policy 
of peace and non-alignment adopted by my 
country. Well, if he does   not  feel  how     
highly     India's 

honour is rated, I think, it is our misfortune. 
Everyone, I am sure even the Communists, 
our friends, with whom we have to quarrel al-
ways, feel proud of our external policy. But to 
Raja Jaswant Singh it appears that we have 
not succeeded, because we did not capture 
Goa. He forgets that the bigger countries have 
got small places elsewhere regarding which 
they have their claims. Yet they do not go to 
war like that. So, Sir, I would not deal any 
more so far as observations of Shri Jaswant 
Singh relating to our foreign policy are 
concerned. 

So far as the policy adopted by the Union 
of South Africa is concerned, I would say this 
that not only India but the whole world has 
condemned it, and it is time that they revise 
their policy of racial discrimination. 

Now, coming to the home front, that is to 
say, the war that we have declared to eradicate 
poverty, disease, illiteracy and backwardness, 
it is this problem on which the President—if I 
may say so respectfully—has very correctly 
laid greater emphasis. And we have tried to do 
away with these things through our planning. I 
am sorry that the planning and the measures 
taken therein are considered by some parties 
as if we are going too fast. Without going into 
detail let me tell them that even this speed, in 
view of the tremendous problem that we have 
to face, is really not a sufficiently adequate 
speed compared to the speed of execution of 
the plan that we visualised before independ-
ence. Sir, I feel that if the name of Mahatma 
Gandhi will be ever remembered gratefully by 
the coming generation so far as the liberation 
of the country is concerned, I have no doubt, 
so far as the country's economic development 
is concerned, that the name of Mr. Nehru will 
be ever remembered gratefully. To me, more 
than our foreign policy, appeals his devotion 
to build up our economic position, to change 
our present condition which economically 
may be considered to be very low; that is the 
main thing that the country needs to- 
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day and for which it is our duty to put in 
every possible effort in every possible and 
reasonable manner so that we may attain the 
object of giving a decent standard of living to 
our people, reducing the economic disparity 
between different classes, providing 
employment to all seeking employment, and 
above all seeing, so far as food prices are 
concerned—I entirely agree with my 
friends—that they are kept under control. 

Now, Sir, I would just refer to two other 
things. The first thing that 1 want to refer to is 
our educational policy and here with a heavy 
heart I have to say that so far as the edu-
cational policy is concerned,—I have been 
repeating it for some years—it has failed and 
dismally failed quantitatively as well as 
qualitatively. Sir, according to the 
Constitution we are committed to have free 
and compulsory education within ten years. I 
think it will take us a long time before we can 
feel that we have made our people at least 
literate. Sir, whenever I raise this issue, the 
argument from the Education Ministry is that 
it is a States matter. Well, Sir, I would say that 
if it is a State matter what is then the necessity 
of an Education Ministry here? If they cannot 
pull up the State Ministers and achieve the 
object, I would be the first to say: Save us at 
least the expenditure and abolish the 
Education Ministry. 

Similarly, so far as the quality is concerned 
you have seen it roundabout, as has been 
referred by my friend, Mr. Panikkar, the hon. 
Member opposite Mr. Ansari, namely that 
there is something seriously wrong with our 
education. Is it not the duty of the Central 
Education Ministry to look to this matter? I am 
glad that now there is a report by Mr. Sri 
Prakasa that some sort of moral and religious 
education should be introduced. While I 
commend the idea of humanitarian and moral 
education, I want to sound    a    note    of 

warning that it should not be such as will give 
rise to communal and sectarian bias; we will 
have to be very careful with that. 

Similarly, so far as military education is 
concerned,—while I entirely disagree with the 
Ex-Finance Minister, Mr. C. D. Deshmukh 
and fully support Mr. Sapru, Diwan Chaman 
Lall and Mr. Panikkar regarding it and if I 
may say so, the very thoughtless suggestion 
that he has made publicly for the 
establishment of a judicial tribunal, I agree 
with him so far as his report regarding 
military education to our young generation is 
concerned. But again, Sir, so far as its 
implementation is concerned, it is necessary 
to look to the financial aspect as well as to the 
aspect of getting trained men to train our 
people. These aspects will have to be gone 
into very carefully. 

Now, I am sorry, Sir, that there has been no 
reference to co-operative farming in the 
Address. I do not say that because it is a 
catch-word or because it has been passed 
through a resolution. I say so with reference to 
the agriculturists more than 80 per cent, of 
whom own less than two or three acres of 
land. How are you going to improve their 
condition, I want to ask my Swatantra friends. 
In these small fields they cannot utilise the 
modern methods or take advantage of other 
facilities. That is a matter which, I consider, 
needs very careful consideration and 
sympathetic treatment. 

Sir, my opposition friends have made a 
little fun about Panchayat Raj in Andhra and 
Rajasthan. I do not know much about 
Rajasthan. But I can say that if there has been 
anything recently which we can feel proud of, 
it is that we have started building up 
democracy from the bottom. I do not say that 
it is perfect, but we have started on the right 
line. Let us all put our heads together to see 
that democracy reaches the very bottom and 
the very roots of our country. 
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warning. I cannot say much about the alliance 
of the Muslim League and Catholic Church 
with the Congress and other parties. (Inter, 
ruption.) My Communist friends have also 
made these alliances before. So it does not lie 
in their mouths to say anything against such 
an alliance. But I can tell you that it is not at 
all a healthy sign. You may have adopted 
such a measure in Kerala because you have to 
adopt measures when you have to combat a 
very bad sort of malaria or typhoid. But let it 
be understood that it is not at all a desirable 
thing and let this tendency be checked so that 
this disease—which has not only done great 
damage to our country but in my humble opi-
nion circumscribes and limits one's outlook 
and perspective and dwarfs the mental and 
moral stature of a man—is kept under full 
control. It is against all tenets of modern 
political life and basic principles of humanity. 
It harms the individual and the nation. With 
these observations I join with my friend, Mr. 
Kapoor, in expressing our deep gratitude to 
our respected President who has given us the 
lead by his comprehensive and inspiring 
Address. 

SHRI N. C. SEKHAR (Kerala): Mr. Vice-
Chairman, Sir, the President's Address has 
made a reference to the Kerala election. Since 
he has done that I feel it my duty to bring 
certain facts before this House for guidance. I 
must also thank Mr. Akbar Ali Khan for his 
reference to the so-called unity in Kerala to 
fight the Communists. I know very well that 
none of the Congressmen—I mean real 
Congressmen; there are Congressmen and 
Congressmen; according to me real 
Congressmen—are very much enthusiastic or 
jubilant over their election victory in Kerala. 
The President said that in Kerala the con-
stitutional machinery is going to be restored. 
Now the Congress leadership itself is feeling 
the consequence of this alliance. Today it is 
the 12th February and even after so many days 
of the polling they could not decide 
156 RSD—3. 

as to who should head the Ministry and who 
should come into the Ministry. That is the 
difficult situation created out of this so-called 
alliance. 

Sir, certain members of the Congress are 
very jubilant . . . (Interruptions)—friends who 
are laughing there—over the defeat of the 
Communists. 

DR. R. B. GOUR (Andhra Pradesh): He is 
laughing over the Kerala Congress. 

SHRI N. C. SEKHAR: But they were not 
able to fight the Communists individually or 
singly. Therefore, they have sought alliance 
not with political parties alone but alliance 
with those forces against which our national 
movement has been fighting all these years, 
and those forces are the communal forces, 
most die-hard reactionary forces whom our 
Prime Minister had taken courage to fight and 
to criticize time and again saying that it was a 
dangerous force so far as nationalism was 
concerned. It is that force with which you 
have come into alliance to fight the 
Communists. 

Now, were the elections in Kerala free and 
fair? You may say that they were fair but we 
would say, "no". Why? The election was 
conducted in one day all over the State. Did 
you provide necessary security to the people 
who wanted to vote according to their choice? 
No. I will name the constituencies one by one 
where most of the polling stations were cap-
tured by comirftmal alliance forces. Only one 
policeman was posted in every polling station, 
not more than one. Police squads were allowed 
to roam about to find out if any untoward 
incidents were happening. Even that was not 
effective. The State Government had been 
informed by the respective parties of the 
names of particular places where necessary 
police protection should b» given but nothing 
was done. From many constituencies many 
people pointed out that such  and  such     
places     re- 
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police. For instance, there was Niranan where 
three constituencies figured. There is a man 
called Baby who was an employee in the 
Navy. He has a trained corps of 4,000 
volunteers fully armed with daggers and 
knives and sticks. These people started 
reigning over these areas ever since the so-
called liberation movement started. In 
Haripad, Changannur and Tiruvalla the 
agricultural labourers and the poor peasants 
were not allowed to exercise their votes in 
favour of the persons according to their 
choice. Even police protection was not given 
to them. On the 1st February the polling was 
started in Tiruvalla constituency with the 
murder of a labourer by name Kunju Kunju. 
The labourers were going to the polling 
station, when some Congress volunteers came 
and asked them not to go to the polling station 
as they would be voting for the Communists. 
They said 'It is our right to exercise our votes. 
So we must go.' Immediately they were 
attacked. One died on the spot instantaneously 
and 11 wounded people were removed to the 
hospital. Similarly another incident took 
place. 

In Aranmula there is a place called 
Venmoni. There one Chathan, aged 65, was 
called by the Congress volunteers and told not 
to vote for the Communists. He being an 
agricultural labourer, who was oppressed all 
these years under the caste system, openly 
said 'If I am alive, I would vote for the 
Communists'. He was the first to appear 
before the Polling Station. He went and voted 
for the Communist. On the same night his 
house was attacked and he was stabbed to 
death. This is another instance. 

On the second day there was victory 
celebration in Ettumanur. One Ayurved 
vaidyasala was attacked and one Damodaran 
was attacked and his head was pulverised 
with stones. It was done by alliance 
volunteers. Similarly one murder took place 
in Kayankulam.      Two    brothers    were 

attacked and one was stabbed to death. His 
eldest brother ran to the spot and wept over 
the dead body. Immediately a Circle Inspector 
by name Uman went to the spot and beat that 
weeping brother to unconsciousness. These 
were the things that were taking place even 
before and after the elections. In Kottarakarai, 
Pathanapuram, Pathanamthitta, Aranmula, 
Ramnni, Changanacheri, Changannur, 
Haripad, Thiruvalla, Alleppey and several 
other constituencies you go and make 
enquiries. You will come to know that the 
election was conducted not actually by the 
State Government officers but by the 
Congress alliance people. Most of the polling 
booths were captured by them. It is against 
these odds this that the Communists fought the 
election. The point I want to make is this, that 
even though you laud this victory, it is not a 
victory of the nationalist movement which you 
are supposed to be representing here. On the 
contrary it was a victory of the communal 
forces and the Church hierarchy. You have to 
consider whether this sort of alliance would 
keep up the tradition of Indian nationalism. 
You defeat the Communists, we are not 
worried. You can shoot Us down. We are 
prepared to face even that but here the ques-
tion is, we, with you, as Indian people, 
through the national movement, have built up 
certain values, which you value and which 
every Indian nationalist values. Do you want 
to do away with that in alliance with the 
communal forces and Church? I am not 
referring to the Christian people but the 
Christian Church hierarchy headed by men 
whose loyalty is to those people residing in 
foreign lands. You are accusing us of being 
loyal to foreigners, which is not a truth. At the 
same time here are certain institutions, 
powerful institutions at that, with their loyalty 
to Rome or to some other place, influencing 
the people here in the name of religion and 
God, in the name of seeing the Congress 
victorious. So the main force that caused the 
victory is the communal force which is a great 
danger to Indian patriotism and the Indian 
nation. 
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Muslim people as such but against the 
interest which the Muslim League is 
representing.    Is it      representing 
nationalism, internationalism or is it 
representing anything else? Everybody knows 
it. Our Prime Minister himself has declared 
time and again that it is a dead horse which 
cannot be supported or resurrected into life 
but here it was resurrected and you are 
supporting it. You will reap the consequences 
one day. Here come, in the name of 
democracy of course, two forces which are 
facing each other in our land, as they are 
everywhere in the world. If you want you will 
defeat that force; instead of re-organising your 
own progressive forces to do that, you are 
aligning with certain other forces which are 
undesirable so far as our nation is 
concerned—for what? It is for defeating the 
Com. munists. You are going to reap the 
consequences not in the distant future. That is 
what we want to warn you of. 

SHRI SHEEL BHADRA YAJEE: Is it a fact 
.   .   . 

SHRI N. C. SEKHAR: Please sit down. I am 
not going to yield. The Adviser and the 
Additional Chief Secretary are of course 
functioning under the Central Government. 
The Adviser said: "It is not true that the 
Government officers were taking sides. I have 
already instructed all the officers to be 
neutral." But on the other hand what are the 
actual things that took place? He suspended 
certain poor lower division clerks who were 
suspected to have been acting for the 
Communists. In fact it was not so. There were 
victimisations on the one side while, on the 
other side, openly certain officers of higher 
ranks as well as middle and lower ranks were 
canvassing for the Congress, the P.S.P. and 
the League and they went scot-free. If any 
complaints were filed before the police 
against any attempt on the life of anybody or 
maltreatment or attacks on people working for 
the Communist Party, they would never 
proceed against them. On the other hand they 
shut the Communist 

workers into the lock-ups and maltreated 
them. This was how the State Government has 
been functioning. Further, the State 
Government was partial so far as the elections 
were concerned which created a situation in 
which the parties concerned could not enter 
the elections in a free manner because the 
situation created was such. It is against this 
situation that our party had fought the election 
there. Since the President has said that the 
constitutional machinery is going to be 
restored there, we say, let it be restored as 
soon as possible, without any procrastination. 
At the same time the Central Government 
must see that the law and order situation is 
brought to a normal condition. Before there 
were cries that there was no law and order 
functioning there properly. Let the Central 
Government get actual reports from the 
Central Investigation Department there. They 
will give them the report. In fact in the Kerala 
State law and order is not there now. Law and 
order has become a problem. Who rules the 
State now? It is the police together with the 
organised goondas particularly in the central 
pocket of the Kerala State, that is, south of 
Ernakulam and north of Trivandrum. The 
police together with the goonda organisation 
rule them. Another situation is created. What 
had the Central Ministers and Deputy Minis-
ters done there? They swoop down there. 
They have every right to move about in any 
part of India but how they came there; in what 
capacity? They came there in their official 
capacities, came and immediately inaugurated 
certain official meetings, Panchayat meetings, 
etc. Why? It is to mobize the Government 
machinery and then they move about and the 
whole Government machinery is moving 
behind them. This was how they have 
mobilized the State machinery on behalf of 
certain particular political parties. 

What sort of speech they made? There was 
the speech of the responsible Congress 
President, who was the 
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Chief Minister of Andhra Pradesh. I am sorry 
to state here that it was the cheapest of 
speeches that any leader bas ever made. What 
was that cheap speech? In a speech that he 
delivered at Trivandrum and I think at Quilon 
he said something to this effect: "You people 
of Kerala, if you want rice, we can give you 
that rice from Andhra, for Andhra Pradesh can 
provide any amount of rice. Any amount of 
rice We are prepared to supply you. But you 
have to do one thing. You must vote for the 
Congress." Otherwise no rice, I suppose. Is 
this political blackmail or is it political 
propaganda? Another Central Minister came, 
rather a Deputy Minister—Shri A. M. Thomas 
—who is a native of Ernakulam. 

SHRI AKBAR    ALI KHAN:     On a point 
of order, Sir. 

DR. R. B. GOUR: Why? Mr. Thomas is 
here. 

SHRI AKBAR ALI KHAN: Sir, my 
respectful submission to you, is that these are 
matters which could be properly discussed 
elsewhere. I do not say and I am not in a 
position to say "yes" or "no" to all these 
points. So will it not be better if my hon. 
friend raised these matters in the Kerala 
Assembly when it meets? Here, for instance, 
we do not know anything about these things. 
He says these are fabricated cases and another 
says they are not at all fabricated. So it is not 
proper for Parliament to take cognisance of 
such matters which really belong to local 
affairs. 

DR. R. B. GOUR:  There is no point of  
order. 

SHRI   AKBAR  ALI  KHAN:      I  am only 
drawing the Chair's attention to this point of 
order,    that this part of • my hon. friend's 
speech is irrelevant and  this   should   not  be   
discussed. 

SHRI K L. NARASIMHAM (Andhra 
Pradesh): Yes, yes, everything we say is 
irrelevant. 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA): Mr. Akbar Ali Khan is right in 
saying that this is a matter which concerns the 
State Assembly. All the same, since this 
matter has been mentioned in the President's 
Address, Mr. Sekhar has a right to speaking 
on it. But it is for him to decide on what 
matters he should speak here and on which 
not. 

SHRI V. C. KESAVA RAO (Andhra 
Pradesh): But the person concerned cannot 
give a reply here now. How can he criticise 
him in this House? 

SHRI N. C. SEKHAR: I would not have 
mentioned the names of these Ministers here 
had they come over to Kerala as Congress 
leaders. But they came there in the capacity of 
Central Ministers and after coming there they 
considered themselves as Congress leaders. 

SHRI SONUSING DHANSING PATIL 
(Bombay): Sir, on A point of order .   .   . 

SHRI N. C. SEKHAR: Sir, I am not 
yielding. 

THE VICE-CHAIRMAN  (PANDIT S. S. N. 
TANKHA): But he is raising a point of order. 

SHRI      SONUSING DHANSING 
PATIL: Sir, the burden of the speech of my 
hon. friend seems to be that the elections in 
Kerala were not fair and free. But at the same 
time his party claims to have secured the 
largest number of votes. These are 
contradictory statements.   If . . . 

DR. R. B. GOUR: I am sorry to point out, 
Sir, that my hon. friend over there is not 
raising any point of order, but is raising 
arguments. 

SHRI SONUSING DHANSING PATIL: If 
there were corrupt practices, then the proper 
forum is the court and not Parliament. 
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SHRI      SONUSING DHANSING 
PATIL:   There are the tribunals and the 
Election  Commission. 

SHRI AKBAR ALI KHAN: You should go 
to the Election Commission and if you fail 
there, you can then go to court. 

DR. R. B. GOUR: For that we do not need 
your advice. 

SHRI N. C. SEKHAR: My point is the 
Central Ministers came to blackmail the 
people of Kerala. For instance, the Deputy 
Minister for Food and Agriculture, Mr. A. M. 
Thomas came and   .   .   . 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA) : Mr. Sekhar, please do not forget 
that you have limited time at your disposal. 

SHRI N. C. SEKHAR: I will take only ten 
minutes. 

THE VICE-CHAIRMAN (PANDIT S. S. N. 
TANKHA): NO, you have already taken more. 

SHRI N. C. SEKHAR: This Minister said: 
You want a shipbuilding yard in Kerala, then 
vote for the Congress. This he said to the 
people of Ernakulam. Otherwise the 
shipbuilding yard will go elsewhere. Sir, this 
is the sort of tactics that were adopted by 
responsible people, these Central Ministers 
who came to Kerala. Sir, these are certain 
instances to show that the elections conducted 
there were not fair and free. All the same we 
found in the elections that we got as many as 
one million and two and odd lakh votes more 
than what we got in the last election, and that 
shows that the people are behind the 
Communist Party. That is because the Com-
munist Government of Kerala had taken 
certain popular measures which benefited the 
people, though not the landlords or those 
reactionaries of the Church there. 

My final point is this. In order to bring 
about normalcy there and to improve the law 
and order situation there, the Central 
Government must take steps to form a 
Ministry there as soon as possible. The 
Government should improve the law and order 
situation there, and take steps for that not in a 
partial manner, not for the sake of a particular 
party, but in the interest of maintaining law 
and order as a whole. The State Government 
should also take immediate steps against cer-
tain criminals who had stabbed persons to 
death. So many such persons are roaming 
about who are not booked, these murderers. 
That is all I have to say now. 

SHRI GOPIKRISHNA VIJAIVAR-GIYA 
(Madhya Pradesh): Mr. Vice-Chaiman, I am in 
favour of the Motion of Thanks proposed for 
the President's Address. I have looked into the 
amendments tabled on this motion and I have 
not at all been convinced by any of them. I can 
say they are all based on minor criticisms. , It 
appears that the opposition groups could not 
find out any important points to criticise the 
Government on, and therefore, they caught hold 
of very small matters. 

As regards the policy towards the 
employees and the Central Pay Commission's 
recommendations, the intention of the  
opposition groups appears to be to instigate 
the employees for making impossible 
demands. The Central Government will be in-
curring an extra expenditure of about Rs. 31 
crores in accepting the recommendations of 
the Pay Commission. Still our Critics here are 
criticising the Government for not doing 
anything, and that means encouraging the em-
ployees to take some kind of unpatriotic 
action. I would like to sound a note of 
warning on this point. There are limitations on 
the Government's treasury, particularly in a 
developing economy and at such a time for 
anyone to instigate the employees to make 
impossible demands is not a good thing. 
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[ Shri Gopikrishna Vijaivargiya.] Some hon. 
Members have made the criticism that the 
Address make no reference to the failures in 
Second Plan, the policy regarding the land 
reforms, agricultural production, industrial 
labour problems and so on. All I would say is 
that in such a short Address as the President 
has delivered detailed discussions cannot be 
had. Probably we may discuss the Second Plan 
and the Third Plan separately later on. 
However, the President has made more than 
sixty points and brief and suitable references 
have been made to all those points. He has 
dealt with all those points. And the 
Government's policy has been quite 
satisfactory looking to the economic 
circumstances through which we are passing. 
The President does not minimise the 
difficulties that are there. But difficulties are 
always inherent in a developing and advancing 
economy. The opposition should co-operate 
rather than create unnecessary difficulties. 

As regards the problem of corruption, Sir, 
the setting up of a permanent tribunal would 
invite and encourage a permanent atmosphere 
of vague charges and rumours against 
everyone.   Dr. Sapru yesterday . . . 

DR. R. B. GOUR: On a point of ex-
planation, Sir. Nobody, either from our side or 
from the side of the P.S.P., wanted a 
permanent tribunal. I am sorry reference is 
being made to a permanent tribunal being our 
demand. We have only advocated the setting 
up of a tribunal to go into the specific cases 
referred to by Dr. Deshmukh. 

SHRI GOPIKRISHNA VIJAIVARGIYA:    
I am coming to that also. 

Dr. Sapru yesterday said that we might 
improve our anti-corruption law and that we 
should take recourse to the ordinary courts 
and the High Courts to look into such cases. I 
was not mentioning about any particular 
demand of this or that party but  there  have  
been     references  to 

permanent tribunals and I was only replying to 
such points. What is meant by a tribunal is 
also not very clear. Some Member said that 
Dr. Deshmukh's charges were being hushed 
up. I think he was not right. Dr. Deshmukh has 
not made any charges and when the Prime 
Minister wrote to him, he did not even 
forward to the Prime Minister the character of 
the charges. Therefore, no clear charges have 
been made and there has also been no hushing 
up by the Prime Minister himself. Besides, as 
Dr. Sapru has said, the setting up of such a 
tribunal would be against the democratic 
Constitution. We should have clear 
suggestions and then they might be 
considered. Ordinarily, recourse must be had 
to normal courts and the High Courts. 

I would agree about the rise in prices. Prices 
are rising and they must be kept within limits. 
This is really a serious affair but in this affair 
also, to say that the Government is not giving 
attention to this matter is wrong. Government 
is aware of the problem and the controls, the 
food zones, State trading, ceiling etc., are all 
measures to check prices. The country and all 
the parties should co-operate with the 
Government in checking the rise in prices. Sir, 
there is a Farmers Forum going on these days 
and one of the demands of this Forum is that 
prices of agricultural produce must be 
increased. This rise in prices will destroy all 
our planning and our progress and the scales of 
pay, etc., of the employees. This is a serious 
affair and we must stop futher rise in prices. 
Everybody has to make a sacrifice for the 
progress of the plan. In our country, there 
should not be concentration of wealth or 
income—that is mentioned in the Constitution 
also—so that some may become very rich and 
some may become very poor. We should have 
a kind of an egalitarian society where there are 
neither very rich people not very poor people. 
There should be a society in which nobody 
may exploit anybody else and everybody may 
co-operate in raising the national 




















































